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 (3)  G.S.R.  272  (६)  published  in  Ga-
 zette  of  India  dated  the  8th  May,
 1991  approving  the

 Visakhapatnam  Port  Employees
 (Retirement)  Amendment  Regu-
 lations,1991.  [Placed  in  Library
 See  No.  LT.  492/91]

 Notifications  Under  Banking  Compa-
 nies  Act,  1979  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINAIICE  (SHR!  DALBIR

 SINGH):  Sir,  |  beg  to  lay  on  the  table:

 (1)  Acopy  each  of  the  following
 Notifications  (Hindi  and

 English  Versions)  under
 sub-section  (4)  of  section
 19  of  the  Banking  Compa-
 nies  (Acquisition  and  Trans-
 fer  of  Undertakings)  Act,
 1979:-

 (i)  The  United  Bank  of  India
 Officers  Employees  (Con-
 duct)  (Amendment)  Regu-
 lations.  1976  published  in
 Gazette  of  India  dated  the
 25th  February,  1989.0  to-

 gether  with  a  Corrigendum
 thereto  published  in  Notifi-
 cation  No.  RD/61/90  in
 Gazette  of  India  dated  the
 17th  November,  1990

 [Placed  in  Library.  See  No.
 LT  493/91]

 (ii)  Corrigendum  to  the
 Canara  Bank  Officer  Em-

 ployees’  (Conduct)  Regula-
 tions,  1989  published  in
 Gazette  of  India  dated  the
 29th  June,  1991  [Placed  in

 Library.  See  No.  LT  494/
 91]

 (2)

 (3)
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 A  statement  (Hindi  and

 English  versions)  showing
 the  results  of  market  loans
 floated  by  the  Central  Gov-
 ernment  in  August,  1991.

 {Placed  in  Library.See  No.

 LT-495/91]

 Acopy  each  of  the  following
 Annual  Reports  (Hindi  and

 English  versions)  under
 Sub-section  (8)  of  section
 10  of  the  Banking  Compa-
 nies  (Acquisition  and  Trans-
 fer  of  Undertakings)  Act,
 1970:-

 (i)  Report  on  the  working
 and  activities  of  the
 Allahabad  Bank  for  the  year
 1990-91  along  with  Ac-
 counts  and  Auditors’  Report
 thereon.  [Placed  in  Library.
 See  No.  496/91}

 (ii)  Report  on  the  working
 and  activities  of  the  Bank  of
 Baroda  forthe  year  1990-91

 along  with  Accounts  and
 Auditors’  Report  thereon.

 [Placed  in  Library.  See  No.
 ‘-  497/91]

 (iii)  Report  on  the  working
 and  activities  of  the  Bank  of
 India  for  the  year  1990-91

 along  with  Accounts  and
 Auditors’  Report  thereon.

 [Placed  in  Library. See  No.

 LT  498/91]

 (iv)  Report  on  the  working
 and  activities  of  the  Bank  of

 Maharashtra  for  the  year
 1990-91  along  with  Ac-

 counts  and  Auditors’  Report
 thereon.  [Placed  in  Library.
 See  No.  LT  499/91]
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 (v)  Report  on  the  working
 the  activities  of  the  Canara
 Bank  for  the  year  1990-91

 along  with  Accounts  and
 Auditors’’  Report  thereon

 [Placed  in  Library.  See  No.
 (  500/01]

 (vi)  Report  on  the  working
 and  activities  of  the  Central
 Bank  for  the  year  1990-91

 along  with  Accounts  and
 Auditors’  Report  thereon.

 [Placed  in  Library.  See  No.
 LT-  501/91}

 (vii)  Report  on  the  working
 and  activities  of  the  Indian
 Bank  for  the  year  1990-91

 along  with  Accounts  and
 Auditors’  Report  thereon.

 [Placed  in  Library.  See  No.
 LT  502/91]

 (viii)  Report  on  the  working
 and  activities  of  the  Syndi-
 cate  Bank for  the  year  1990-
 91  along  with  Accounts  and
 Auditors’  Report  thereon

 [Placed  In  Library.  See  No.
 T  503/91]

 (ix)  Report  on  the  working
 and  activities  of  the  Union
 Bank  of  India  for  the  year
 1990-91  along  with  Ac-
 counts  and  Auditors’  Report
 thereon.  [Placed  in  Library.
 See  No.  LT  504/91)

 (x)  Report  on  the  working
 and  activities  of  the  United
 Bank  of  India  for  the  year
 1990-91  along  with  Ac-
 counts  and  Auditors’  Report
 thereon.  [Placed  in  Library.
 See  No.  LT  505/91]

 (xi)  Report  on  the  working
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 and  activities  of  the  UCO
 Bank  for  the  year  1990-91

 along  with  Accounts  and
 Auditors’  Report  thereon.

 [Placed  in  Library.  See  No.
 LT  506/91]

 Acopy  each  of  the  following
 Annual  Reports  (Hindi  and

 English  versions)  under  sub-
 section  (8)  of  section  10  of
 the  Banking  Companies
 (Acquisition  and  Transfer  of

 Undertakings)  Act,  1980:-

 (i)  Report  on  the  working
 and  activities  of  the  Andhra
 Bank  for  the  year  1990-91

 along  with  Accounts  and
 Auditors’  Report  thereon.

 [Placed  in  Library.  See  No.
 LT  507/91]

 (ii)  Report  on  the  working
 and  Activities  of  the  Corpo-
 ration  Bank  for  the  year
 1990-91  along  with  Ac-
 counts  and  Auditors’  Report
 thereon.  [Placed  in  Library.
 See  No.  LT  508/91}

 (iii)  Report  on  the  Working
 and  activities  of  the  Oriental
 Bank  of  Commerce  for  the

 year  1990-91  along  with
 Accounts  and  Auditors’

 Report  thereon.  {Placed  in

 Library.  See  No.  LT  509/

 91]

 (iv)  Report  on  the  working
 and  activities  of  the  Vijaya
 Bank  for  the  year  1990-91
 along  with  Account  and
 Auditors’  Report  thereon.

 [Placed  in  Library.  See  No.
 LT  510/91]

 (Interruptions)


